$~28
* IN THE HIGH COURT OF DELHI AT NEW DELHI
+ CM(M) 1924/2024 & CM APPL. 10382/2024 & CM APPL.
11299-11300/2024
KASTURI RAJAN & ORS. .. Petitioners

Through:  Mr. Virendera Goswami with Ms.
Soni Singh, Ms. Swati Goswami, Ms.
Parkhi Singh, Mr. Priyanshu Yadav
and Mr. Purvaja Goswami, Advocates.

Versus

VATSALA VESCIO &ORS. ... Respondents
Through:  Mr. Avneesh Garg with Mr. Harsh Pal,

Advocates.

CORAM:

HON'BLE MR. JUSTICE MANOJ JAIN
ORDER

% 16.07.2024

List on 18.09.2024.

Interim orders, if any, to continue till the next date.

MANOJ JAIN, J
JULY 16, 2024/sw

This is a digitally signed order.
The authenticity of the order can be re-verified from Delhi High Court Order Portal by scanning the QR code shown above.
The Order is downloaded from the DHC Server on 28/05/2026 at 22:34:49



